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MR. SPEAKER : May I suggest thut the
hon, Minister may please place it on the
Table of the Hous¢ and we may take it
up on some other day,

=it g famd - zawr for woay
ax faar sma

MR. SPEAKER: He will place it on
the Table of the House today. We shall
takeé it up on some other day.

_ SHRI KANWAR LAL GUPTA : After
the Question Hour.

MR. SPEAKER : Not after the Question
Hour. It will be within the Question
Hour. We can have it on next Thursday.

FERTILIZER PLANT IN COOPERATIVE
SECTOR

+
*93. SHRI BHOGENDRA JHA :
SHRI C. JANARDHANAN :

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the schéme to set up a big
fertilizer plant in the Co-operative sector
in collaboration with the Co-operative
League of America has been finalised;

(b) if so, the broad details thereof;
(c) the estimated cost thereof; and

(d) when the plant is likely tc be set
up ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND SOCIAL WELFARE
(SHRI RAGHU RAMAIAH) : (a) Yes,
Sir.

(b) A letter of intent has been issued
to M/s. Indian Farmers Fertilizer Co-
operative Ltd., a fully Indian-owned con-
cern, for the establishment of a fertilizer
factory at Kandla. The project will have
a capacity of 215,000 tonnes of nitrogen.
127,000 tonnes of P,O; and 66,000 tonnes
of K,0.

(c) The preliminary estimate of cost is
Rs. 89 25 crores, of which Rs. 38.17 crores
is in foreign exchange; but this estimate is
being reviewed.

(d) By 1971-72.
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= o SR 9% 9w @i g sed
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& ara F1 AT W R ar I9H e
IaAr &1 ara § fowet B o s
fear £ &% 9g 5 593 yarasi § &
AT g ?

SHRI RAGHU RAMAIAH : The Gov-
ernment of India felt that probably the
figures are on the high side. So, we are
examining it on our own. As regards
other conditions, we have issued a letter of
intent in favour of M/s. Indian Farmers
Fertiliser Cooperative Ltd. in which the
various cooperatives in the following States
have agreed to take part, namely, Punjab,
Haryana, Uttar Pradesh, Gujarat, Raja-
sthan, Madhya Pradesh, Maharashtra,
Andhra Pradesh, Mysore, Madras and
Orissa. So far as the foreign exchange
portion is concerned, it will be by way of
a loan and the only condition is that there
will be an agreement between the Indian
Farmers Fertiliser Cooperative Ltd. and
the Fertiliser Cooperative International
Organisation whereby the selection of pro-
cesses, engineering and construction, wil
be done with the assistance of the Inter-
national Cooperative organisation. They
will also be in management for a period
until by mutual agreement, the Indian
Farmers Fertilissr Cooperative Ltd. can
take it over. It will be based ofn indigen-
ous naphtha, If there are any other par-
ticular questions to be asked, I will be
happy to reply to them.

=t AT WY Y 3T SR FARA
fagraeiaT &1 @1 2 AT IgF AR F
I fear & Su fagraseT § Ia<
T AR GEHTQ §Y F oY Wi AW
T & a7 Ao AR T AZ & A
FEA FTET A THIT IR &L
A W AR @I AR A fagrad 4
A d?

SHRI RAGHU RAMAIAH : Se fu'. as
engineering, construction and technical
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assitance  are  concerned,  whatever
redolirces are availablé in the courntry will
be fully utilised. So far as distribution
is concerned, the agreement is that they
will be distributed to the cooperative
societies which are taking equity participa-
tion in this. As far as the price control
is concerned, there is to be no restriction
on price control.

=it W WU A HEiEd, IV
T g  Fa fF aw=tar gem wika
¥ 97 78 BT gEHrdr ST &I ST &
= F A 0wt F ULT qGEHd
9 & €9 F d @ FT 799G I FAT
for srmaYaT oY gor 7Y | SR =T
g aF g N A ST AT
| WY § ST ATHGI & 97 AT W @
Y IF 1T F I I AT THLHS
frmawr 7 @, W@ R AT AL
FfgFre 7 ®1 39 ¥ fageor wwrw
T FT F7% A @ | A AR
I AT F A GAX A & IAH
aget Wt ag & § @l 4 fr -
T FT 95 1 ARG T TGP G §
Iq AT T IuT F ACEAUFAE AR
T gl ¥ W Gt 7 fowwr oA
T & IT F A § € T T8 I9THF
F@M F I Aqfa® AT E ST T a8
qEFT &7 & ? sr‘rsrmaﬂtiﬁéﬁﬁ
FO9 F A9 9 Td § AR IqGH
m@mawmﬁﬁm
da M AT ? gl ag S FrEEt
T FHFIRA AT RE IR
fadalr o1 7 ag A o i §
ﬁ&qnmwﬁm@m’}
& foreraY fip gt e Y 99T AToRT
& gremar ?

SHRI RAGHU RAMAIAH : As I said,
there will be no control over. the prices.
Thé Government of India, initially, will
have two-thirds share in equity participa-
tiog. But gradually it will be left to the
::fcmﬁves to take over the entire equity
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off WX W e ¥ FREAw T
HiE T AG @ A I S9G Hw
W 9x faHar Ig st @@ Fon?
Hdl W ¥ S99 @ Ig 919 6%
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fgw. gferdy aifefagmm & @ &
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SHRI D. N, PATODIA: May I draw
the attention of the hon. Minister to the
recent statement by Dr. Sarabhai, the Chair-
man of the Atomic Energy’ Commission,
stating that by use of atomic energy, the
production of fertiliser, can be multiplied
many-fold ? May I know whether this
particular process will be examined in this
particular unit which is to be set up and,
secondly, whether the scheme proposed by
Tatas for the use of atomic energy has been
taken into consideration ?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND SOCIAL WEL-
FARE (SHRI ASOKA MEHTA): The
answer to the first part of the question is
“No". The arswér to the second part of
thé quéstion is that the Tata proposals are
still under exarhination,

SHRI CHINTAMANI PANIGRAHI :
May 1 know from which réfinery in the
western zome, the required amount of
Naphtha will be supplied to the proposed
plant ?

SHRI ASOKA MEHTA : These details
are stil to be worked out.

MR. SPEAKER : The details are being
worked out.

SHRI CHINTAMANI PANIGRAHI :
When they have not worked out the details
the amount of naphtha required for this
plant, what is the use of proceéding with
this ?

SHRI ASOKA MEHTA : Before the pro-
posal is finalised, all the details should be
wotked out fully. I am afraid I ¢annot
give the information now.
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it avivE wg G A 9= faar B
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I FEAT H T

SHRI SRADHAKAR SUPAKAR : What
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Kandla is that the co-operatives in Maha-
rashtra, Gujarat, U.P. and so on are work-
ing satisfactorily and that would be a good
base.

oft Toefix fag . s &) dRTER
T ¥ fad @2 fra & fod onwr @
AT W F QT F AFT 9gT AT g1
T fErR W A AR far @
¢ 2, afe fea 99 & &g @)
HHAT | § St =g g oA X
& framl #1 i G FY AT G I9 H
foam faqit 7 g fear o & R
59 % fFaT1 1 GfeqeTESe T FIATH
[ 9T gg &t A7 g 7

SHRI ASOKA MEHTA : The proposals
which have reached a firm stage will give us
a production capacity of 2.1 million tonnes
by 1970-71. The other proposals which are
under consideration, we hope, will give us
a capacity of something over 3 million ton-
nes by 1971-72. We are confident that
production from the plants, which have been

is the percentage of capital
in respect of different States ?

P

SHRI RAGHU RAMAIAH : Punjab Rs.
2.5 crores; Haryana Rs. 1 crore; U.P. Rs.
2.5 crores; Gujarat Rs. 0.5 crore; Rajasthan
Rs. 1 crore; Madhya Pradesh Rs. 0.5 crore;
Maharashtra Rs. 0.5 crore; Andhra Pradesh
0.5 crore; Mysore 0.5 crore; Madras the
same; and Orissa also the same.

SHRI S. S. KOTHARI : In view of the
fact that the co-operative societies are re-
ported not to be functioning properly and
efficiently and there is an element of cor-
ruption in this sector, would the Govern-
ment appoint a Commission of Inquiry to
look into the whole co-operative movement
and co-operative sector ? Secondly, how
far does the Minister consider it safe to
stake large amounts of public money in
such projects? When even the public sec-
tor is not able to deliver the goods properly,
is the co-operative sector expected to do
better ?

SHRI RAGHU RAMAIAH : One of the
important considerations in deciding on

firmly decided upon, by the end of the
Fourth Plan will be of the order of 1.6 mil-
lion tonnes.

it wgrow fag Wt ;s FiET
# S A, f2 s & Qe
AT FHIL TR AT @Y &, |7 98 99
g f& 5@ & grrg § QETw FT FT
AT 100 NS AR ¥ ATIM HIT
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ag ¥t fgaree Rw #R I R_w |
I FT FUSH & 1 WIR i §T WY
TIEL A &Y AT TG, HT ARG A
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IIAH qE & I Fra@ 3 A7 AR
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THa, gafad qg W g ¥ JE
T AAf N F AT Y [ B QY
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«ft srelvs dgar ;. g A §

ot wgrer Fag wreedt - S Y S
THT 2?7 S FOX WG ¥ I E A
TRFF WM F ITEL G T TG 2 AT
f F=uT W TG { AT A TS
27

&t aiE ¥gar: A @
FrfEdr 9T a1 fF Fou 71 F1 FAS
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f ag 3% TG )

ot wgrow fag Wl 9w ¥ @/
Wi OF qEr« 91, 39 FT W q TS
srare fear s wrfgd | @ ag @
S TR gy !

MR, SPEAKER : He has replied that it
is not true.

SHRI MAHARAJ SINGH BHARATI :
‘What is not true ?

MR. SPEAKER : Whatever you asked.
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ot wy fmd ;. ¥ W= T 7

SHRI ASOKA MEHTA : The question
was this: we will be importing this and
that and the cost of these imports will be
the same as the cost of imported fertilisers;
is that true ? That was the last question
and I said that it was not true. If he wants
to know what we will be importing and all
that, these are matters which are being
gone into. 1 cannot at this stage give all
the details.

SHRI S. KUNDU : In order to have the
balance in planning, it was suggested that
some of the fertiliser plants should be put
up in some of the less developed States and
in this connection there was a proposal that
a fertiliser plant would be put up at Para-
deep Port. 1 would like to know how far
this proposal has gone through.

Secondly, there is some proposal to put
up nitrogen based fertilizer plant with naph-
tha as the main source of material. The
production of naphtha is very small in the
country and if these plants are put up, ulti-
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MR. SPEAKER : This question has al-
ready been asked by Mr. Panigrahi and
was answered. The Minister said that it is
under examination. You are only repeating
the same thing. If there are too many sup-
plementaries, the result would be repetition
of the same thing. Anyway, we may finish
this question and then we shall go to the
next question.

SHRI S. KUNDU: The amount of
naphtha is very small. . ..

MR. SPEAKER : He may sit down. The
Minister is replying.

SHRI ASOKA MEHTA : Two questions
have been asked. The first is whether any
proposal is under consideration for setting
up a plant at Paradeep. This matter is un-
der consideration, but it has not reached
that stage where I can make any kind of
firm announcement.

Secondly, as far as the requirements of
naphtha for fertiliser plants are concerned,
this is being very carefully gone into. A
number of considerations have to be gone
into in order to reach certain conclusions.
We have to have a projection of require-
ment of petroleum products in the country
for the next five years and then from that
we have to find out how much naphtha we
will be able to produce. It is mot easy
for us to make a study of how the demand
of other products of petroleum, the other
oil products will go up in the next five
years. We are assessing it as carefully as
we cap and then we are going to come to
certain  conclusions about naphtha. We
hope that this study will be completed in
the next four to six weeks. As soon as the
results of the study are available and have
been placed before the Government, I shall
be happy to place the full information be-
fore the House.

SHRI P, VENKATASUBBAIAH: If I
have heard the Minister correctly, he said
that we have the majority shares, two-thirds,
and we are getting only the foreign ex-
change by way of loan. May I know what
prompted the Government to put the mana-
gement of this fertiliser plant in the hands
of the foreign collaborator ?

SHRI ASOKA MEHTA : That is because
our co-operatives do not have the experi-
ence or the know-how, or the technical
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competence either to organize the plant or
to run it. For a certain period the train-
ing :has to be given to them.

MASTER PLAN FOR DELHI

*95. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state :

(a) whether Government have received
proposals to revise the ‘Master Plan for
Delhi;

(b) whether Government have received
any communication about this from the
Delhi Administration; and

(c) if so, the reactions of Governmeat
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING AND
SUPPLY (SHRI IQBAL SINGH) : (a)
No, but changes in the land use prescribed
in the Master Plan for Dzlhi have been
allowed, wherever they were found neces-
sary, in accordance with the provisions of
the Delhi Development Act, 1957,

{b) No.
(c) Does not arise.

@ v T fee & 0w
21,0 FTAAIS ATHTIALE § AL ITH
558X A S | ST H ¥ 30 TR
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